POST OFFER ADVERTISEMENT UNDER REGULATION 18(12) IN TERMS OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS)
REGULATIONS, 2011 AS AMENDED

FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

COROMANDEL ENGINEERING COMPANY LIMITED

CIN: LT4910TN1947 F"L[.'-ﬂl]ﬂ 343
I-'{F'gls‘terr-_-d .:|nd Eurpnrdte DHII:'F- Parry House
Chennai - ]

Open Offer for Acquisition of up to B4, 68,244 fully paid-up Equity Shares of face value of Rs.10/- sach, representing
25.48% of the Voting Share Capital of Coromandel Engineering Company Limited ("Target Company") from the
Public Shareholders of the Target Company by Accord Distillers & Brewers Private Limited (Acquirer 1), Teyro Labs
Private Limited (Acquirer 2), Jam Hotels and Resorts Private Limited (Acquirer 3) and Mr. Sundeep Anand Jegath
Rakshagan [Acquirer 4) (hereinafter collectively referred to as “Acquirers”), pursuant to and in compliance with tha
requirements of the SEBI [SAST) Regulations (*Offer” or "Open Offer”).

All capitalised terms not defined herein shall have the same meaning, as specified in the Letter of Offer dated Oclober 16,
2023 ("LOF),

This Post Oifer Adverlisement is being issued by Forress Capital Management Senvices Private Limited, the Manager to the
Qffer, on behalf of the Acguirers, in connection with the Offer made by the Acqguirers in compliance, with regulation 18{12) of
the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulation, 2011 and
subzaquent amendments thereto (*SEBI [SAST) Regulations™).

The Detailed Public Statement with respect to the aforementioned offer was made on October 9, 2023 in the Financial
Exprass (English daily) all editions, Jansatta (Hindi daily} all editions, Navshakti (Marathi daily) Mumbai edition and Makkal
Kural ( Tamil daily) Chennai adition.

L]
L}

Mama of the Targat Company Coromandel Engineering Company Limited

2. | Hame of the Acguirers Accord Distillers & Brewers Private Limitad (Acquirar 1),
Teyro Labs Private Limited {Acquirer 2],

Jam Hotels and Resors Private Limited {Acquirer 3)
and Mr. Sundeap Anand Jegath Rakshagan [Acquirer 4)

3. | Name of the Manager to the Offer Forress Capital Management Services Private Limiled
4, | Name of the Reqistrar to the Offer Bigshare Services Private Limited

5. | Offer Details
| {a) | Date of the Opening of the Offer __January 16, 2024

) | Date of the Closi ing of the Offer As per LOF: January 30, 2024

Actual: January 31, 2024 (extended by 1 day vde
Comigendum dated January 24, 2024}

6. | Data of the Payment of Consideration February 7, 2024
7. | Delails of the Acquisition
ar. | Particulars Proposed in the Actual
Na, Offer Document
7.1 | Offer Price MR 13,50 per Share INR 13,50 per Share
7.2 | Agoregate Number nf Sha'es tendered i B4,68,244 1E.E13__:'
7.3 | Aggregate Number of Shares accepted 84682447 16,6137
T4 | Slze of the Offer {Mumber of sharas
muttiplied by offer price per shara) INR 11,43.21,284 INR 2 24 275.50
7.5 | Shareholding of the Acquirers bafore Share
Purchase Agreements {SPAs) and
Public Announcement (Mo, and Percentags) MIL NIL

7.6 | Shares Acguired by way of Share
Purchass Agreements [SPAs)

* Mumber 24353, 73 243,23, 133
+ % Fully Diluted Equity Share Capital 73.28% 73.28%

7.7 | Shares Acguired by way of Open Offar
+ Mumbes Bd.68,244 " 16,613
+ % Fully Diuted Equity Share Capital 26.48%% 0.05%

76 | Shares Acquired after Detailed Public Statement -
v Number of Shares acquired NIL MIL
+ Price of the shares acguired WA MA
+ 54 of the shares acquired W& MA

7.8 | Post offer Sharehalding of Acguirers
+ MNumber 328,21 877" 243,710,346
* % Fully Diluted Equity Share Capital 9B.76% 73.33%

7.10 | Pre and Post Offer Shaseholding of Pre Offer | Post Offer" Pre Offer | Post Offer

Public Shareholders
+ Mumber 84 63,244 0 B4 5R 244 B4.51,631
+ % Fulty Diluted Equity Share Capital 25.48% 0% 25.48% 2543%

Nofes:
(1) Assurming full acceptance of Equity Shares under the Open Offer
i2) Out af 16,613 ful-paid up Equity Shares tendered. 186,613 Equily Shares were in demaleralized form amd ML
Equily Shares were in physical fram
120 Out of 76,613 fullpaid up Equily Shaves fendered, 16613 Equily Shares in demalenialzed form were validy
fendered and aocepisd.
{4} The Acguirers have complefed fhe acqwisition of Sale Shares undar the SPA, in compliance with Reguiation 22{2|
of the SEBI SAST Regufations
(5} Three promaler group members holding 4, 11,621 Equity Shares (1.24%) ware nof parias fo the SPA and continte
fo remain the part of the promoter group after the change of management by the Acquirers under Regidabon 4 of
SEB! (SAST) Requiations il they are reclasaified a5 pubific shareholders, the application for their reclasaification as
public shareholders iz under process.
8. The Acquirer 1, Acquirer 2, Acquirer 3, its Directors and Acquirer 4 accept full responsibility for the information cantained
in this Post Offer Advartisemeant and for the fulfilment of their abligations under the SEBI (SAST) Reguiations.
9. This Fost-Ofier Adverlisement will be available on the website of the SEBI at www.sebigovin, BSE at
www. bseindia.com and al Registered Office of the Targel Company.

Manager to the Open Offer

Fortress Capital Management Services Private Limited
Address; Daryanagar House, 69, Maharishi Kanve Road, Marine Lines, Membai - 400 002, India
Tel. No.: (91 &2) 2200 7973 | Contact Person: Mr. Hitesh Doshi | Email: hiteshdoshi@fortress.co.in

CIN: UeT120MH2004PTC145815 | Website: www. fortresscapital.in
SEEI Registration No.: INMODOO11146

For and behalf of the Acquirers
Acguirer 1 Acquirer 2 Acquirer 3 Acquirer 4
sl siff- sl Sil-
Accord Distillers & Teyro Labs Private Limited | Jam Hotels and Resoris Mr. Sundeep Anand
Brewers Private Limited | Private Limited Jegath Rakshagan

Date: February 3, 2024
Place: Chennal

Audfacrors 574



